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| TEM NO 17 COURT NO. 4 SECTI ON XI'V

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Speci al Leave to Appeal

No(s). 32701/ 2010
(From the judgenent and order dated 11/08/2010 in
7690/ 2004 of The H GH COURT OF DELH AT N. DELHI)
ALL I NDI A EMP. ST. | NSU. CORPN EMP. FEDN&ANR
VERSUS
EMPL. STATE | NSURANCE CORPN & ORS.
(Wth appln(s) for exenption fromfiling c/c of the inpugned

Judgnment and prayer for interimrelief and office report )

Date: 13/12/2010 Thi s Petition was call ed on
t oday.

CORAM :
HON BLE MR, JUSTI CE DALVEER BHANDARI
HON BLE MR JUSTI CE DEEPAK VERMA

For Petitioner(s) M. Anurag Pandey, Adv.

For Respondent (s) M s. Rekha Pal |i, Adv.

UPON hearing counsel the Court nade the foll ow ng

ORDER

As requested, list the matter on 16.12. 2010.

(Gvil)

WPC No.

Petitioner(s)

Respondent ( s)

for

heari ng

(G V. Ranana) (Neeru Bala Vij)
Court Master Court Master



